29.11.2017 J- 1 ( PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:30 P.M

1. CRL. A. 858/2017 SHRI AGNESH VERMA RAMESH GUPTA, ASHWIN VAISH
VS. STATE AKSHAI MALLIK
2. CRL. A. 872/2017 TARA CHAND RAMESH GUPTA, ASHWIN VAISH
VS. STATE AKSHAI MALLIK
3. BAIL APPLN. 1414/2017 SAGAR VIKRANT GOYAL, SAKSHI KAKKAR,
VS. STATE AJIT SINGH, AKSHAI MALIK
2. CRL. REV.PET.51/2015 BRIJ KISHOR SRIVASTAVA JOYDIP BHATTACHARYA, VISHNU LANGAWAT
AND ORS MAYANK SHARNA, AMIT AHLAWAT

VS. STATE OF NCT OF DELHI

HIGH COURT OF DELHI
28TH NOVEMBER, 2017 REGISTRAR (LISTING)
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29.11.2017

1.

2.

I.A. 11405/2016
In CS(COMM) 866/2016

AT 02.15 P.M.

0.A. 117/2017
I.A. 3215/2017
In CS(0S) 535/2016

FOR PRONOUNCEMENT

COURT NO. 36

HON'BLE MS. JUSTICE MUKTA GUPTA

MAX HEALTHCARE INSTITUTE
LIMITED

Vs. SAHRUDYA HEALTH CARE
PRIVATE LIMITED
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COURT NO. 27

HON'BLE MR. JUSTICE S.P. GARG

SHASHI AGRAWAL
Vs. VIJAY KUMAR AGRAWAL &
ORS

*kkkkkkkk

(ORIGINAL JURISDICTION)

SANDEEP SETHI, MANISH DHIR,
SUDHIR CHANDRA AGGARWAL,
SWATHI SUKUMAR,

SURYA RAJAPPAN,

AKHILESH KUMAR RAI

AKSHAY MAKHIJA,S. SANYAM,

SANJEEV SINDHWANI,

SHALINI KAPOOR,DIKSHANT
KHANNA, RUHINI DEY, MAYANK
MIKHAIL MUKHERJEE, ABHISHEK
VIKRA, SHALINI KAPOOR
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